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RAJYA SABHA

Tuesday, the 1l1th May 1993|21st
Varsakha, (915, (Saka)

The Houge met at Eleven of the
clock; #ir. Chdirman in the Chair.

ORAL ANSWERS TO QUESTIONS

Entertainment programme telecast on
Metro Channel

*201. SHRI SHIV PRATAP
MISHRA.: ¥

SHRI KAMAL MORARKA.:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether Goyernmeng are aware
that %he Metro Channel on Doordar-
shan is telecasting programmes con-
cerning films and film stars only;

(b) whether Gogvernment propose
bp start some other entertainment
programme on this channel; if 50;
what are the details thereof; and

(e) if not; what are the reasons
therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI K. P.
SINGH DEO)- (a) to (c) Besides
films and film based programmes,
serials. sports programmes and
talk shows are also being telecast
in the entertainment chunk on the
metro network of Doordarshan bet-
ween 8.00 pm. and 10.00 p.m. daily.

SHR] SHIV PRATAP MISHRA:
Mr. Chairman; Doordarshan which
had enjoyed monopoly of telecast in
India for several years and which
had telecast dull: dvrab programmes;
suddenly found itself faced with com-
petition from a number of fireign TV

7'.LThe Question was actually asked
on the floor of the House by Shri
Shiv Pratap Mishra.
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to Questions 2

companies. i staried the Metro Chan-
nel to win back advertisers and
viewers by seeking to provide enter-
tainment. May I know the percen-
tage of time of “he Metro Channel
devoted to telecast of Hindi films.
Hindi-film songs and film stars of
Bombay films and to other entertain-
ments like serials and cultural pro-
grammes? Has any survey been con-
ducted to find out from the viewers
of the above mentioned programmes
how far the Metro Channe] has been
successful in bringing back the ad-
vertiserg to Doordarshan?

SHRI K. P. SINGH DEO: Sir, I
will answer the latter part of ‘the
question first. As I had replied ear-
lier in this House; the Metro Hour
was started on the 26th of January,
1993 on an experimenta) basis to try
out our technical capabilities and
marketing feasibilities. Actually, the
Metro Channel as such will be opera-
tive from the 15th of August.

As far as rhe question about Hindi
films and other things which the hon
Member has asked for; is concerned,
so far; that is; till the second week
of May the film-based programmes
have been 10 from Delhi; T from
Madras and 2 from Calcutta; serials,
11 from Delhi and 5 from Madras;
cartoons, 1: Pop Show; 1; and sports
from Delhi, 1. These are the things.
We have just started it, only three fo
four months back. Within three
months to ask how effective or how
successful it is, I think, as asking too
much and too early.
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SHRI K. P, SINGH DEO: What
is the question, Sjir?

MR. CHAIRMAN: It seems to me
that the question is why you are oom-
centrating on low.fllm songs, etc.

SHRI K. P. SINGH DEO: I have
given you what has Dbeen comung
Apart from thaf, Ior ong hour irom
6.30 pm. 1o 7.30 p.m. we are hav-
ing the sports programme on the
Metro Channel which is totally free,
So, I do not think it is proper to say
that we are only having programrmnes
on films. Other programmes are also
being given.

MR. CHAIRMAN: You have al-
ready explained that. Mr. A. P.
Gautam .

SHR; KAMAL MORARKA: Sir,...

MR. CHAIRMAN: I
Shri Kamal Morarka.

am SOITy.

SHRI XKAMAI, MORARKA: 1
would request the Minister to anare
some informagion with the House.
The Minister is so competent thar he
replies to 21l the questions without
sharing any information.

MR. CHAIRMAN: It is a unique
feature.

SHRI KAMAL MORARKA: On
the Metro Hour, the House had wel-
comed the Minister when he caid
that a number of channels were go-
ing to come and that we were going
to usc our own satellite etc. The
Minister knows very well as all of
us do, since the Prasar Bharati Bill

[RAJYA SABHA]

to Questiong 4

was envisaged; events have overtak-
en us by leaps and bounds. Today
we bave about 8 to 10 channels be
ing beamed from the skies into the
drawing rooms all oyer the countiry.
The provisions in the Prasar Bharati
Bill are wholly inadequate now to
meet the current situation. T want
to know from the Minister (a) whe-
ther he will consider de novo as to
what should be done with the whale
gamut of the Doordarshan. What
should be the institutional framework
for Doordarshan and other Metro
channels and whatever? Now there
is a Standing Committee of Parlis-
ment. You can discuss it in that or
even in the Consultative Committee.

Part (b) of my question is more
specifically on Metro channels. When
are the number of channels going +o
come through INSAT-2A and how
many number of channels will e
there? Just now the Metro channels
dre avai’zhic m the four metropoiitan
cities. Their coverage is very small.
Star TV is being beamed in =syery
village in India. So, are you going
to use the Indian satellite? Tt so,
from when? I am asking this because
various dates were announced—26th
January 1st April, 15th April.  15th
May. We really do not know ths exact
date. So, pleage tell us precisely from
when these programmes are Zoing to
be started.

1 would also like to know whether
the Air Time Committee of India,
which is confused as a paarllel Min-
istry has been buried or not T¢ not,

will you dissolve it? What are the
plans? I would request the Minister
to please give us the information.
Dor’t just give us a reply.

MR. CHAIRMAN: Give reply with

irformation.

SHRI K. P. SINGH DEO: Sir, the
hon. Member is a former Ministtr
and is a very competent one indeed.
(Interruptions)
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SHRI DIPEN GHOBH: He undex-
standg the difference betwsen reply
and information. (Interruptions)

SIIRI K. P. SINGH DEO; Sir, the
bhon, Member has asked some very
important and - pertinent  questions
not only... (Interruptions) ... In
Ccourse of the Question he hnl really
stated some very important - facts.
That is in regard to the situstion ghat
has deyeloped as a result of the satel-
lite invasion and that a number of
channels will be available on our
Indian satellites, The first thing is
with regayd to the datee from which
we expect toc operate thesz five chan-
nels on one single transponder, when
our Satellite INSAT-2B gets into geo-
stationary orbiy in June We are
e 12 wn renths o sl rha
1 stabilises. So, from 15th Au.gust
all the five “hannels will operate on
‘C’ Band, These can be viewed by
any convenient dish antenna for that
narsicular purpeze.  In my suc mcitu
miomt som il i Tohad given
_ information aboq;‘ the ﬁve channels
about’ what all they are going to glve
So, T would not like to repeat and
waste the time of the House.

RERRE

Tha hea, Moot wanted o know
whether we would like to consider
the Prasar Bharati Bill afresh beca-
use of the new situation. I haye al-
ready taken it up in the Coneultative

Committee two o thres davs back.

My distinguished predecessor had
assured and I reiterate ip the House
that ¥ am now dutyhound to discuss it

with all political part‘les as well as

whether we should look at the Prasar
Bharsti in 2 fresh way or in the 1881
way, which the Mem-
ber here, Mr TUpendra; during
time had mtroduced it. As the hon.
Member rightly ssid, there wes
one channel at that time.
have got five charnels; a
tion and how we °c&n go

[11 MAY

1093 ] to Questions 6

MMXHIMWT '

SHRI K. P. SINGH DEQ: He bad
asked :abeut the Al Time Compitten.
The Air Tinw' Conuniftee hus tende-
ed itsresignation and there is nothing
confusing about it. We have not yet

acéepted its regignation.

SHRI K. P. SINGH DEO: We are
examining it.
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SHRI K. P. SINGH DEO: Sir, 1
think: frat ppall’ thete ig still a !ank
of undentauding of the
of vhe ‘fhetre “thannel’ :
chanfiel “will ¢ome into being in ﬂl\‘
totility Wem the 15th Aullilt
we ‘tive fegting ‘oltr facilities; ﬂn’nim*:, _
technical capabilities and market fea-
gibilities. The Air Time Committes
which was mentioned earlier was ta
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take off from the 15th August. We
will be having five channels, In cne
of the channels, we are going to have
what is known as an enricoment chan-
nel where aspects relacting to women,
children; youth and all the economic
development will be telecast.

At the moment, in this metro hour
which has been golng on from 8.00
pm. tp 10.00 p.m. slots are alloca-
ted. These are mainly sponsored pro-
grammes, It is not that Doordarshan
is showing programmes. I{ is only
selling the time slots. Therefore, the
Producer, whosoever is getting the
Programmes has to get them sponsor-
ed. It is the viewer who is the judge,
whether it is a good programme or
a bad programme.

PROF. SAURIN BHATTACHAR-
YA: Thank you; Mr. Chairman, Sir.
My question would be on a different
plane. From what has transpired so
far; it scems to me that particularly
Doordarshan programmes. whether in
metro channel or otherwise are being
framed oa a ad hoc basis. There
are no clearcut formulations regard-
ing the anvil on which they should
be prepared. Is it so because of the
proposed amendments to the Prasar
Bharati Act and if it is so, how long
this exercise is required so that Door-
darshan is able o make a long stand--
ing programme for it telecast?

SHRI K. P, SINGH DEQO: Sir, this
has got nothing to do with the Prasar
Bharati Act, at the moment We will
take about six months in consultation
before we come back to Parliament
in what form the Prasar Bharati Act
has to be amended.

As far as programming is convern-
ed, there is nothing ad hoc about it.
In fact after the budgetary support
from the Government has come down
from 80 per cent to 20 per cent,
Doordarshan has to generate its own
revenue. There s rhing ad hoc ab-
out it. It is systematic.

[RAJYA SABHA ]

to Questions 8

SHRI O. RAJAGOPAL: Sir, the
great cultural event of the Birth Cen-
tenary of the Kanchi Sankaracharya
was celebrated in Kancheepuram.
The Prime Ministey himself, two Gov-
ernors and a number of Ministers were
present there on that occasion. Even
then, the live telecast of the program-
me was done in 2 shabby way. I
would like to know from the hon.
Minister whether it has come to his
notice. Are steps being taken to cor-
rect the mistakes and, also, to make
amends for the failure, is the Govern-
ment prepared to have a telecast on
26th May which actually is the birth-
day of the Saint on which occasion
also great personalities are tfo take
part?

SHRI X. P. SINGH DEO: Sir, we
are very much aware that on the 7th.
of May, the live telecast was interrup-
ted. Today’s paper also carries it.
We have ordeveq an inquiry by a
technical person to find out why it
failed. A committee is already cons-
tituted and it is composed of a tech-
nical person because it was a techni-
cal failure, This Commiltee is going
1o give its report very soon so that we
may use it to avoid such errors in
future and so that the Birth Cente-
nary of the Shankaracharya on 26th
May 1993 may be covered without
any failures. We are loocking into
this, A committee is already consti--
{uted.
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MR, CHAIRMAN: Please ask the
question.
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MR. CHAIRMAN: Please conclude
now.
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1993 ] to Questions 10
SHRI K. P. SINGH DEO. Sir, the
hon. Jady Member is also the Chair-

person of the Standjng Committee on
Media, She is alsg a very valued
Member of our Consultative Commit-

tee. All her suggestions would be
given the hest consideration,

MR. CHAIRMAN: Question No. 202.

SHRI S, JATPAL REDDY. It is a

reply to the Member ratner than to
the question.

MR. CHAIRMAN: She did not ob-
ject.

SHRIMATI VEENA VERMA.

I seek your protection.
tions).

Sir,
(Interrup-

Expansion of Balgaom Airpor¢

*202. SHRI JOHN F.

FERNAN.
DES: ¢
SHRI PRABHAKAR B.
KORE:

Will the Minister of CIVIL AVIA-

TION AND TOURISM be pleased to
state;

(a) whether it is a faci that Bal-
gaum airport is proposed o be ex-

panded so that Boeing 737 can land
there;

(b) if so, when was this proposal
cleared and what was the amount of
financial sanction;

(c) whether the State Government
has made available the Tequired
land; and

(d) if so, what ig the proposed
length of  the runway and by when
the work will commence?

THE MNISTER OF CIVIL AVIA.
TION AND TOURISM (SHRI GHT.
LAM NABI AZAD): (a) to (d) The
Nationa; Airports Authority has  at
present no proposal to expand Bel.
g:um sirpore for Boeing-737 opera-
tion.

%The Question was actually asked'
on the floor of the House by Shri
John F. Fernandes.



